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18.04 hrs.

*INTER-STATE RIVER WATER
DISPUTES

Mr. Deputy-Speaker: Half-an-hour
discussion. There are some more
speakers who want to speak on the
Demands. After the half-an-hour
discussion is over, if the Members
want to remain, and quorum is there,
we can go on up to 7 O'Clock.

Shri Sivamurthi Swamy (Koppal):
1 am obliged to raise this half an
hour discussion of inter-State waler

*Half-An-Hour Discussion.
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disputes, I would refer to the reply 18.05 hrs.

of the Minister of Irrigation and

Power on 3rd March, 1966 to Question
No. 339 in which he has said that

there is no specific formula for the
settlement of inter-State river dis-
putes, )
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[Surr SEAM LAL SARAF in the Chair]

Mr. Chairman: The bell is ringing
....The bell has rung, There is no
quorum. The House stands adjourned
till 11 A.M. tomorrow,

18.09 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, April
29, 1966/ Vaisakhg 9, 1888 (Saka),
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